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Central Adminisrative Tribunal
Frincipal Benc

QLMo . a65 /2003
Hon’ble Shri Shanker Raju, mMember ()

B

Haw Delhl, thisz the 2Znd dav of april, 2003

B

Smt. Chander Kanta Gera
wife of Shri B.S.Gupta
FAo B-254, Derawal rMagar
Delhi -~ 110 009, e  fApplicant
(B advocate: Sh. Praveen Khatter)
M
Gowvernmant of NCT of Delhi
through its Chizf Sscretary
Flavers Building
I.*.Estats
New Delhi .

Director of Education
Governmant of HNCT of Delhi
Plavers Buillding
I.P.Estate

Fleaw Delhni.

Ov. Director of Education

Governmant of MCT of Delhi
District North West

"' Fone IX, Hakikat MNagar
Dalhi.

]

The Principal

Sarvodava Hany Yidvalawva

Rana Pratap Bagh

Des Lhi . . Respondents

O RDE R(Orall)

By _Shri_Shanker Raju., M{JI):

Heard the learnsed counsel.

g fs the applicant has been engaged during
the summsar vacatidnﬁ; a3 per the pollicy laid down by
Frespondsnts, Mansion gdalat, wide order dated
20.2.2001  recommaendsed  the Director of EBducation ta
cradit 30 daws ElL to the lsave account of Lthe

applicant, who shtood supsrannuated on attaining the

AR of  retiremnsnt. Dezpite ordars  passsad and
recomnmendations of the Pension Adalat and also  after
making reprezentation, respondents have not takseh any

steps towards complving with the recommsndations.
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(Shanker Raju)
Member(J)
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